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e : (i) The Part Heard Matters fixed during the above period will be
heard by respective Benches.

(II)On 14.04.2026 is declared as Holiday on account of the
birthday of Dr.B.R.Ambedkar.
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 13-APRIL-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEET

IN COURT ROOM 1

Assessee Name

ING ID- 26420785626 PASSWORD- 12345

Remarks

ITA
161/LKW/2023

2012-13

[A] JANAK NANDINI GUPTA

ITA
64/LKW/2024

2013-14

[D] UP HANDICRAFTS DEVELOPMENT AND
MARKETING CORPORATION LIMITED

ITA
753/LKW/2025

2013

[D] UNITED MERCANTILE CO-OP BANK LIMITED
EMPLOYEES PROVIDENT FUND TRUST

ITA
754/LKW/2025

2014

[D] UNITED MERCANTILE CO OP BANK LIMITED
EMPLOYEES PROVIDENT FUND TRUST

Cco
67/LKW/2025

2013-14

[A] UNITED MERCANTILE COOP BANK LIMITED
EMPLOYEES PROVIDENT FUND TRUST

co
68/LKW/2025

2014-15

[A] UNITED MERCANTILE CO OP BANK LIMITED
EMPLOYEES PROVIDENT FUND TRUST

ITA
193/LKW/2025

2017-18

[A] SHIKSHA SAMITI JANTA VIDYALAYA

ITA
410/LKW/2025

2014-15

[A] RAM KHELAWAN

ITA
506/LKW/2025

2016-17

[A] GREAT GANGES EDUCATION SOCIETY

10

ITA
507/LKW/2025

2010-11

[A] UTTAR PRADESH POWDER TRANSMISSION
CORPORATION LIMITED

11

ImA .
510/LKW/2025

2018-19

[A] CO-OPERATIVE CANE DEVELOPMENT UNION
LIMITED

12

ITA
928/LKW/2025

2018-19

[A] SUKHDHAM INFRASTRUCTURES LLP

13

ITA
114/LKW/2026

2018-19

[A] SUKHDHAM INFRASTRUCTURES LLP

14

ITA
112/LKW/2026

2022-23

[D] ARIF INDUSTRIES PRIVATE LIMITED

15

ITA
113/LKW/2026

2017-
2018

[A] PREM CHANDRA SINGH

16

ITA
170/LKW/2026

2017-
2018

[A] PREM CHANDRA SINGH

17

A
137/LKW/2026

2013-14

.[A] RISHI KUMAR

18

ITA
138/LKW/2026

2020-21

[A] MOHD ZAFAR




CAUSE LIST OF A BENCH FOR 13-APRIL-2026 (MONDAY

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT \
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER ‘

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

srl ,:Sxebzlr’ fﬁ?:‘ Assessee Name Remidtks: |
19 139/Lm/2026 21-22 | [A] MITTAL-RISHU(IV)

20 140/&%/2026 2018-19 | [A] KATIYAR MOTORS

21, 41/LIK‘;,C/2026 2018-19 | [A] KATIYAR MOTORS

22 136%@,}‘2‘026 2013-14 | [A] SHAHEEN RABIA

(@) 3
%ssistan%g-istra

10-Apr-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 13-APRIL-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Sr

Appeal Nuﬁélpe}

‘Assmt.
. Year

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assessee Name ~ -~

Remarks

SA 1/LKW/2024

2018-19

[A] M/S U.P AWAS EVAM VIKAS PARISHAD

SA 13/LKW/2024

2021-22

[A] M/S U.P.AWAS EVAM VIKAS PARISHAD

ITA 158/LKW/2023

2018-19

[A] M/S U.P AWAS EVAM VIKAS PARISHAD

ITA 323/LKW/2024

2021-22

[A] M/S U.P.AWAS EVAM VIKAS PARISHAD

ITMA
10/LKW/2024 |

2021-22

[A] OMAR MOHAMMAD SIDDIQUI

ITA 69/LKW/2024

2017-18

[D] ESHAN GUPTA (E-FILED.)

ITA 248/LKW/2024

2017-18

[A] KRIPA SINDHU

ITA 252/LKW/2024

2018-19

[D] TILAK RAJ SHARMA

ITA 377/LKW/2024

2015-16

[D] TILAK RAJ SHARMA (E.F)

10

ITA 375/LKW/2024

2017-18

[A] SHIV FERTILIZERS

11

ITA 345/LKW/2025

2015-2016

[A] NISHI SHUKLA

12

ITA 760/LKW/2025

2011-12

[A] ARIITA GROVER

13

ITA 117/LKW/2026

2015-16

[A] SHARAFAT ALI

14

ITA 123/LKW/2026

2014-2015

[A] HARMONY INFRAHEIGHTS PVT. LTD.

15

ITA 128/LKW/2026

2018-19

[A] CO-OPERATIVE CANE DEVELOPMENT SOCIETY-LTD., BISALPUR

16

ITA 129/LKW/2026

2020-21

[A] CO-OPERATIVE CANE DEVELOPMENT SOCIETY LIMITED,
BISALPUR

17

ITA 130/LKW/2026

-2020-21

‘[A] CO-OPERATIVE CANE DVELOPMENT SOCIETY LTD., BISALPUR

18

ITA 131/LKW/2026

2017-18

[A] FOUNDATION FOR CHILD AND ADULT REHABILITATION

19

ITA 132/LKW/2026

2017-18

[A] FOUNDATION FOR CHILD AND ADULT REHABILITATION

20

ITA 133/LKW/2026

2017-18

[A] THAKUR SINGH MANRAL

Q"‘"‘\As%mm&




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 13-APRIL-2026 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl

Appeal
Number

‘Assmt.

Year

Assessee Name

Remarks

ITA
115/LKW/2026

2020-21

[A] RAKESH KUMAR MISHRA

ITA
116/LKW/2026

2017-18

[A] MAMTA MAHESHWARI

ITA
118/LKW/2026

2020-21

[A] SUDHA YADAV

ITA
119/LKW/2026

2021-22

[A] SUDHA YADAV

ITA
120/LKW/2026

2019-20

[A] SATENDRA SINGH

ITA
121/LKW/2026

2019-20

[A] KUMUD LATA PANDEY

ITA
122/LKW/2026

2015-16

[A] MEETU JAISWAL

ITA
774/LKW/2024

2018-19

[A] GEETA DEVI

. C 8\ \
ssistant Registrar

10-Apr-2026




CAUSE LIST OF A BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl|Appeal Number A$::1rt' Assessée Name Remarks
1Y /L&?zon 2004-05 | [A] COMMERCIAL BODY BUILDERS
2 17/LKI\Z§2017 2004-05 | [A] COMMERCIAL INSTALMENTS
3 18/LKr\:I'-VI>2017 2005-06 | [A] COMMERCIAL INSTALMENTS
4 19/LKTJV’>2017 2007-08 | [A] COMMERCIAL AUTO CENTRE
5 96/LKrJVl>2022 2017-18 | [A] TULIP INFRATOWERS PVT LTD.
6 Bs/ul;rvo/zozs 2010-11 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
7 239/uI<TvC/2023 2011-12 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
8 240/&5@/2023 2012-13 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
9 241/@’;/2023 2013-14 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
10 242/|.»I<Tvo/2023 2014-15 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
11 421/LEVC/2024 2020-21 | [A] RAVI KUMAR SONI
12 634/LKWVC/2024 2018-19 | [A] G.S.EXPRESS PVT.LTD.
13 753/|.Eve/zoz4 2013-14 | [A] VARDHMAN INDUSTRIES
14 754/&%’2024 2015-16 | [A] VARDHMAN INDUSTRIES
15 584/£WA/2025 2016-17 | [A] GURU NANAK MODERN SCHOOL
16 305/|_'KTV‘C,2025 2014-15 | [D] M/S GANPATI INTERGLOBE PVT. LTD.
17 |CO 54/LKW/2025| 2014-15 | [A] MES. GANPATI INTERGLOBE PVT. LTD,
18 ses/uirvﬁ/zozs 2015-16 | [A] DEMING EDU FOUNDATION

A [A] DIPLOMA ENGINEERS SANGH SARVAJANIK NIRMAN
19| sg7/xwy2025 | 2212716 |VIBHAG U.P.
20| o, /L:(TVCIZOZS 2017-18 | [A] SANDEEP KUMAR SINGH
21 505/&\/0/2025 2019-20 | [A] ANAND AUTOTECH PVT. LTD.




CAUSE LIST OF A BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl

Appeal Nulpber

Assmt.
‘Year

Assessee Name

Remarks

22

ITA
606/LKW/2025

2020-21

[A] ANAND AUTOTECH PVT. LTD.

ITA
651/LKW/2025

2014-15

[A] VENUS NIRMAN PVT. LTD.

24

ITA
799/LKW/2025

2017-18

[A] ANIL KUMAR SINGH

ITA
801/LKW/2025

2017-18

[D] AMIT OMAR

26

ITA
804/LKW/2025

2018-19

[A] HART SHANKER YADAV

27

ImA
805/LKW/2025

2017-18

[A] SUNIL KUMAR NAYYAR

28

ITA
807/LKW/2025

2017-18

[A] LENS & GRAPHICS NORTH

ITA
808/LKW/2025

2018-19

[A] SIYA RAM GUPTA

30

ITA
654/LKW/2025

2022-23

[A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

31

ITA
818/LKW/2025

2020-21

[A] CO-OPERATIVE CANE DEVELOPMENT UNION LIMITED
PHARDHAN

32

ITA
819/LKW/2025

2018-19

[A] CO-OPERATIVE CANE DEVELOPMENT UNION LIMITED

33

ITA
820/LKW/2025

2018-19

[A] CO-OPERATIVE CANE DEVELOPMENT UNION LIMITED

ITA
821/LKW/2025

2009-10

[A] CHANDRA SHEELA MISHRA

35

ITA
147/LKW/2026

2013-14

[A] ROHIT ARORA

36

ITA
148/LKW/2026

2014-15

[A] ROHIT ARORA

37

ITA
149/LKW/2026

2015-16

[A] ROHIT ARORA

ITA
150/LKW/2026

2016-17

[A] ROHIT ARORA

39

ITA
151/LKW/2026

2017-18

[A] ROHIT ARORA

ITA
152/LKW/2026

2018-19

[A] ROHIT ARORA

qﬁm&t lstrar

09-Apr- 202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal
Number

Assmt.
Year

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assessee Name

Remarks

ITA
445/LKW/2019

2014-15

[A] SHRI RASIK BALLABH RASTOGI

|

ITA
739/LKW/2019

2015-16

[A] SMT. RITU AGARWAL

ITA
93/LKW/2023

2014-15

[A] RAJESH KUMAR SINGH

ITA
426/LKW/2023

2015-16

[A] SMT. SUSHILA NARENDRAJIT SINGH SEWA NIDHI

ITA
205/LKW/2024

2012-13

[D] UP SHRAM EVAM NIRMAN SAHKARI SANGH
LIMITED (E-FILED.)

ITA
543/LKW/2024

2011-12

[D] UP RAJYA NIRMAN EVAM SHRAM VIKAS SAHKARI
SANGH LIMITED

ITA
566/LKW/2024

2011-12

[A] U.P.RAJYA NIRMAN EVAM SHRAM-VIKAS-SAHKARI
SNAGHLTD

ITA
330/LKW/2024

2017-18

[A] ASHISH DALMIA

ITA
342/LKW/2024

2014 -15

[D] NARENDRA KUMAR JAISWAL

10

ITA
874/LKW/2025

2017-18

[D] BIRENDRA PRATAP SINGH

11

ITA
415/LKW/2025

2018-19

[A] RADHEY SHYAM SEWA TRUST

12

ITA
420/LKW/2025

2015-16

[A] JASMEEN BINDRA

13

ITA
633/LKW/2025

2022-23

[A] MALTI PORWAL

14

ITA
759/LKW/2025

2017-18

[A] BASTI WINES COMPANY

15

ITA
794/LKW/2025

2017-18

[A] BIRENDRA PRATAP SINGH

16

ITA
811/LKW/2025

2016-17

[A] KAMLESH CHANDRA

17

ITA
893/LKW/2025

2019-20

[A] HAF1Z ABDUL HAKEEM MEMORIAL TRUST

18

M(MA
142/LKW/2026

2016-17

[A] HITESH KUMAR




CAUSE LIST OF B BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl NA l‘: :?::; Aizr:rt" Assessee Name Remarks
19 143/LI-K$/2026 2020-21 | [A] RAJDHANI NAGAR SAHKARI BANK LTD.

20 144/LI-K(/'\.}>2026 2021-22 | [A] RAJIDHANI NAGAR SAHKARI BANK LTD.

21 145/LKUVC/2026 2023-24.| [A] RAJIDHANI NAGAR SAHKARI BANK LTD.

2| . /erw/zozs 2013-14 | [A] RAVI SHANKAR MISHRA

As.ws’ant egistrar
09-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING

IN COURT ROOM 1

Srl

Appeal
Number

Assmt. [

Year

ID- 26420785626 PASSWORD- 12345

Assessee Name

Remarks

ITA
526/LKW/2025

2016-17

[A] SUHAIEL ALI

ITA
702/LKW/2025

2018-19

[A] M/S R.C. PANEL

ITA
711/LKW/2025

2018-19

[A] YOGESH PRATAP SINGH

ITA
810/LKW/2025

2017-18

[A] VARUN RASTOGI

ITA
822/LKW/2025

2021-22

[A] ABHISHEK AGARWAL

ITA
883/LKW/2025

2020-21

[A] ADARSH SHIKSHA SANSTHAN

ITA
30/LKW/2026

2018-19

[A] ARUN KUMAR AGNIHOTRI

ITA
124/LKW/2026

2015-16

[A] YASHODA GEMS PVT LTD

ITA
125/LKW/2026

2016-17

[A] YASHODA GEMS PVT LTD

10

ITA
126/LKW/2026

2018-19

[A] YASHODA GEMS PVT LTD

11

ITA
127/LKW/2026

2019-20

[A] YASHODA GEMS PVT LTD

12

ITA
134/LKW/2026

2020-21

[A] LATA MAHESHWARI

13

ITA
135/LKW/2026

2022-23

[A] HIRDAY DASS GUPTA

Ass%egistrar

09-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 16-APRIL-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Srl

Appeal
Number

Assmt. |
-~ Year |

Assessee Name

Remarks

ITA
269/LKW/2015

2008-09

[A] M/S K.M SUGAR MILLS LIMITED (OLD APPEAL)

ITA
401/LKW/2017

2010-11

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
402/LKW/2017

2011-12

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
403/LKW/2017

2012-13

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
404/LKW/2017

2013-14

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
405/LKW/2017

2014-15

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
442/LKW/2017

2010-11

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
443/LKW/2017

2011-12

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
444/LKW/2017

2012-13

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

10

ITA
445/LKW/2017

2013-14

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

1

ITA
520/LKW/2017

2014-15

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

12

ITA
700/LKW/2018

2015-16

[A] M/S. K.M. SUGAR MILLS LIMITED

13

ITA
474/LKW/2017

2013-14

[D] M/S BIOVED RESEARCH SOCIETY (OLD APPEAL)

14

co
28/LKW/2017

2013-14

[A] M/S BIOVED RESEARCH SOCIETY (OLD APPEAL)

15

ITA
289/LKW/2023

2012-13

[D] BIOVED RESEARCH SOCIETY

16

ITA
290/LKW/2023

2013-14

[D] BIOVED RESEARCH SOCIETY

17

ITA
291/LKW/2023

2014-15

[D] BIOVED RESEARCH SOCIETY

18

ITA
292/LKW/2023

2015-16

[D] BIOVED RESEARCH SOCIETY




CAUSE LIST OF A BENCH FOR 16-APRIL-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Srl|

| Assmt. |
| e wasy |
e | ERYearin|he

- Assessee Name

Remarks

19

293/LKW/2023

2016-17

[D] BIOVED RESEARCH SOCIETY

20

ITA
24/LKW/2023

2019-20

[A] AMIT KUMAR JAISWAL

21

ITA
253/LKW/2023

2011-12

[A] RAJESH KUMAR GUPTA

22

ITA
825/LKW/2025

2011-12

[A] U P ELECTRONICS CORPORATION LIMITED

23

ITA
826/LKW/2025

2012-13

[A] U P ELECTRONICS CORPORATION LIMITED

24

ITA
827/LKW/2025

2013-14

[A] U P ELECTRONICS CORPORATION LIMITED

25

ITA
841/LKW/2025

2012-13

[A] MOHAMMAD SHAHID

26

ITA
842/LKW/2025

2018-19

[A] ANSHU BANSAL

&"Assis%\t%\ﬁstrar

09-Apr-2026




IN

B COME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 16-APRIL-2026 (THURSDAY) .

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl

Appeal

Number ;v ;

Year

WEBEX MEETING ID- 26420785626 PASSWORD- 12345
Assmt i ;

. Assessee Name

Remarks

SA 5/LKW/2024

2018-10

[A] AL-MARZIA AGRO FOODS

SA 4/LKW/2024

2017-18

[A] AL-MARZIA AGRO FOODS

1|

ITA
408/LKW/2023

2017-18

[A] AL-MARZIA AGRO FOODS

ITA
409/LKW/2023

2018-19

[A] AL-MARZIA AGRO FOODS

ITA
410/LKW/2023

2018-19

[A] AL-MARZIA AGRO FOODS

ITA
411/LKW/2023

2018-10

[A] AL-MARZIA AGRO FOODS

ITA
440/LKW/2023

2018-19

[D] AL-MARZIA AGRO FOODS

ITA
441/LKW/2023

2018-19

[D] AL-MARZIA AGRO FODDS

ITA
442/LKW/2023

2018-19

[D] AL-MARZIA AGRO FOODS

10

ITA
443/LKW/2023

2017-18

[D] AL-MARZIA AGRO FOODS

11

IT(SS)A
473/LKW/2024

2014-15

[D] AJAY KUMAR GARG

12

IT(SS)A
475/LKW/2024

2013-14

[D] AJAY KUMAR GARG

13

IT(SS)A
476/LKW/2024

2015-16

[D] AJAY KUMAR GARG

14

IT(SS)A
477/LKW/2024

2016-17

[D] AJAY KUMAR GARG

15

IT(SS)A
500/LKW/2024

2019-20

[D] AJAY KUMAR GARG

16

ITA
479/LKW/2024

2013-14

[A] AJAY KUMAR GARG

17

ITA
480/LKW/2024

2014-15

[A] AJAY KUMAR GARG

18

ITA
481/LKW/2024

2015-16

[A] AJAY KUMAR GARG

19

ITA

482/LKW/2024

2016-17

[A] AJAY KUMAR GARG




CAUSE LIST OF B BENCH FOR 16-APRIL-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Sr

Appeal
Number

{Assmt.
| Year | i

Assessee Name

Remarks

20

ITA
483/LKW/2024

2018-19

[A] AJAY KUMAR GARG

21

ITA
484/LKW/2024

2019-20

[A] AJAY KUMAR GARG

22

ITA
116/LKW/2023

2012-13

[A] ASHOK KUMAR GUPTA

23

ITA
262/LKW/2024

2012-13

[A] KAMAL JAIKISHAN CHANDWANI

24

ITA
495/LKW/2024

2014-15

[A] JYOTI AGARWAL

25

ITA
496/LKW/2024

2015-16

[A] JYOTI AGARWAL

26

IT(SS)A
503/LKW/2024

2014-15

[D] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

27

ITA
504/LKW/2024

2014-15

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

28

ITA
505/LKW/2024

2015-16

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

29

ITA
506/LKW/2024

2016-17

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

30

ITA
507/LKW/2024

2017-18

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

31

ITA
508/LKW/2024

2018-19

[A_'f CRYSTAL INFRADEVELOPES PRIVATE LIMITED

32

ITA
509/LKW/2024

2019-20

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

33

ITA
153/LKW/2026

2020-21

[A] ADARSH SANSKRITIK SAMITI

34

ITA
154/LKW/2026

2017-18

[A] SHREE BALAJI MOBILES

Assgrﬂheﬁstrar

09-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 16-APRIL-2026 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345
2 l:t?r?l%aelr A\s’:r:rt 2l Assessee Name Remarks
1 129/er$/2025 2016-17 | [A] FARIDA NAHID
2 158/LIKT\;3/2025 2012-13 | [A] RITA GUPTA
3 159/'_%/2026 2017-18 | [A] SUDHIR MISHRA
4 160/Ler/2026 22%11%' [A] NEETU AGNIHOTRI
5 194/&59/2025 2010-11 | [A] RAJEEV SINGH
6 53/LK1-\:-V'?‘/2026 2017-18 | [A] SMT. FAHMEEDA BANO
7 54/LKI;IFVI,\/2026 2015-16 | [A] ALPNA CHANDOKE
8 61/LK%2026 2019-20 | [D] SAURABH AGARWAL
9 68/LKI;Ier}2026 2020-21 | [A] JAYA PANJWANI
10 94/LKI-\I/—V7/2026 2021-22 | [A] JAYA PANJWANI

Q*‘As%}‘l\;t}kegistraf

09-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

FOR 16-APRIL-2026 (THURSDAY)

CAUSE LIST OF
PART HEARD MATTERS

BEFORE SHRI KUL BHARAT, VICE PRESIDENT

THIRD MEMBER MATTERS
Srl | Appeal Number ¢::Tt' Assessee Bench |Remarks
1 |17A|442]LkwW]2020] 2017-18|[D] M/S R.C. JEWELLERS T™C
BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl| Appeal Number A‘?:?:. Assessee Bench |Remarks
1 |1TA[1015]LKkW[2025| 2013-14 |[A] SHYAMA KUMAR GUPTA SMC
ﬂ\__—'
&ngant Registrar
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